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:
Shri Paras Chhaganlal Kataria, e Applicant.
vV/s.
1. Asst, Station Director,

All India Radio,
Makarpura,
Raroda,

24 Station Director,
All Incia Radio,
Navrangpura,
Ahmedabad- 380 009,

S Deputy Director General,
All India Radio,
Akashwani Bhavan,
Oppe. Churchgate Railway,
Station,
Bombay- 400 020, .+ Respondents
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0.A, No, 220 of 1992
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Per: Hon'ble Mr. R.C. Bhatt) Member (J)

Mr, R.M. Vin learned advocate for the applicant
S
is present, Mr, Aklil Kareshi wase notice and appears for

the respondents, M
A e
After arguments & Mr, Vin learned advocate} for
L= /

the applicant wants to withdraw this 0,A. at this stage
uncder the instruction of his client who is present in the

Court. Permission granted., Application is disposed of

(rR.C. B;;;:j)\/
Member (J)

accordingly at the admission stage,



